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GnideliMs for Posting of Income* 
t u  Officer* In Responsi* 

ble Position

6334. SHRI R. L. KUREEL : WiU the 
Minister oi FINANCE AND REVENUE 
AND BANKING be pleased to state :

(a) thr period of experience of Income- 
tax oflii rrs and Assistant Commissioners 
for holding special pav pouts, Company 
District Charges and Central Circles ; 
and

(b) thr guidelines iollowed in posting 
officers in responsible position by respective 
Income-tax Commissioner ?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H. M. PAT EL): (a) There is no proscribed 
minimum period of experience for an offi­
cer to be posted in a special pay post, a 
Company Range/Circle, or a Central Range/ 
Circle. However, Assistant Commissioners of 
Ineonir-tax generalh with 8 years or more 
ol scrv i< *• in the grade, and Income-tax offi­
cers Class I genrrally with 4 years or more 
ot service in the grade, have been poslrd 
in such posts.

(b) The Commissioners of Income-tax 
are not competrnt to makr postings against 
posts which carry special pay. They are 
also not competent to makr postings of 
Assistant Commissioners of Income-tax if 
such postings involve changes of stations or 
wheic an Assistant Commissioner is pro­
posed to be shifted lrom appellate work 
to executive work and t ice versa. In making 
postings against other posts, the Commi­
ssioners arc guided by considerations such 
as the responsibilities attached to a particu­
lar post and the suitability of an officer 10 
hold such post having regard to his compe­
tence, experience, aptitude, etc.
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Financial Assistance to States During 
the Current Year

K^6. SHRr O Y. KRISHNAN : Will 
thr Minuter of FINANCE AND REVE­
NUE AND BANKING be pleased to state 
the names of the States which have recent­
ly approached the Central Government for 
financial assistance during the current year?

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI 
H M. PATEL) : All the States, except 
Andhra l'radrsh, Jammu and Kashmir, 
Manipur and Tamil Nadu, have requested 
the Central Government for additional 
> nianrial distance during the current year.

Abandonment of Monopoly Cotton 
Procurement Scheme by Maharashtra

x ^37. SHRI K. A. RAJAN : WiU the 
Minister of C  OMMERCE AND CIVIL 
SUPPLIES A N D  COOPERATION be 
pleased to Sute:

(a) whether the Maharashtra State 
Government has decided to abandon the 
monopoly cotton procurement scheme ; and

(b) if  so, the details and reasons therefor ?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND COOPE 
RATION (SHRI MOHAN DHARIA) :
(a) No. Sir.

(b) Docs not aiisr.

Divisional Secretaries of Subsidiaries- 
« I C .  I.C ..

6<n«. SHRI SHIV SAMPATI RAM : 
Will the Minister of FINANCE AND 
REVENUE AND BANKING be pleased 
to State :

(a) whether it has been brought to the 
notire of Government that several divisio­
nal serr< taries ol the four subsidiaries of the 
General Insurance Corporation considered 
‘Unlit’ or junior by the General Insurance 
Servit r Integration Committee were made 
Divisional Manageia just a few davs before 
the emergency was proclaimed ;

(b) il so, the facts thereof ; and

(<) the steps taken to set right the things?

THE MINISTER OF FINANCE AND 
REVENUE AND B\NKING (SHRI 
H. M. PATEL): (a) to (c). fcThe required 
information is being collected. It will be 
laid on the Table of the liousc as soon as 
it is received.

Memorandum on the working ot 
Export Inspection Council and Agen« 

cles at Calcutta

6330. DR. HENRY AUSTIN: WiU 
the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA­
TION be pleased to state:

(a) whether a memorandum seeking 
inquiry into the working of the export 
Inspection Council and agencies at Calcutta 
and other port centres has been submitted 
to him;

(b) if so, the details of the memorandum; 
and

(c) the reaction> of Union Government 
thereoo t




